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of tha In n  is reported, prosecutions 
■re launched,

(c) Yes. The proposal to raise the 
minimum age of consent and marri
age for boys and girls Is under consi- 
feration.

Unit Trusts

723. Shri Sarjoo Pandey:
Shri Eswara Reddy:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that th?
holders of the Income Distribution
warrant for the year ending 30th
June, 1966 under “Unit Trust of 
India” are required to discharge the 
warrant within six months of the 
date of issue; and

(b) if so. the steps Government
propose to take to extend the time
limit of six months for those who 
have not cashed the warrant fay 
depositing in the bank?

Hie Deputy Prime Minister and 
Minister of Finance (Shri Morarjl 
Desai>: (a) Yes.

(b) The dividend warrant will be 
revalidated for payment for a fur
ther period of six months, as a 
matter of course, by the Unit Trust 
of India on presentation by the unit 
holder. No action is, therefore, call
ed for from the Government in this 
regard.

Deameaa Allowance for the Employees 
ef the Hindustan Housing Factory, 

New Delhi

724. Shri Bal BaJ Madhok: Will the 
'Minister of Works, Homing and 
-Supply be pleased to state:

(a) whether it if a fact that Gov
ernment have accepted in principle 
that the workers in the Hindustan 
Housing Factory, New Delhi will get 
the same facilities in respect of pay 
«*c. which are permissible to the em
ployees of the Central Government; 
-and

(b) If ao, the reasons tor net giving 
them the benefit of latest Dearness 
Allowance increase given to the Cen
tral Government Employees?

The Deputy Minister in the Minis
try ef Works Homing and Supply 
(Shri Iqbal Singh); (a) No.

(b) Does not ariae.
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Foreign Investment in Fertiliser 
Industry

788. Shri X>. C. Sharma: w i l l  the
M inister o f  Petroleum u j  Chemicals
be pleased to state:

(a) whether the target for required 
foreign investment in the fertilizer 
industry under the liberalization 
scheme ha* been achieved;

(b) if so, the details thereof; and
(c) the projects for which it is to 

be used?
l i e  Minister of State la the Minis

try of Petrohni and Chemicals and 
of Plunta; and Social Welfare (Shri 
Rafhnnunaiah): (a) No target has
been fixed for foreign investment in 
the fertilizer Industry

(b) ana (c) Do not arise. 

Bebabilltation of persons cored from
U v ra r

729. Shri D. C. Sharma: Will the
Minister of Health and Family Plan
ning be pleased to state:

(a) the steps so far taken for the 
rehabilitation of persons cured from 
leprosy; and

(b) the success achieved in the 
matter so fart

The Minister of Health and Family 
nutalag <©r. 8. C luadm ekbr):
(a) and (b). Training la various 
crafts is given at a large number of 
centres for the treatment of leprosy 
However, no scheme for the total 
rehabilitation of persons cured from 
leprosy ha* been undertaken So far. 
A proposal in this regard; is uader
consideration.




